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OutstalldillC Foreipa l.oaas 
4M. Shri Ramanathllll Chettiar: Will 

the Minister of FiIlllIlee be pleased to 
state: 

(a) the outstanding loans payable 
to different countries as on 30th Sep-
tember, 1962 (amount to he shown 
country-wise) ; 

(b) date of maturity in each case; 
(c) the yearly interest accrued 

thereon; and 
(d) the yearly interest payable in 

respect of such outstanding loans 
during the Third Five Year Plan 
(year-wise)? 

The Minister of Finance (Shrl 
Morarji Desai): Two statements are 
laid on the Table 'Jf the House. 
[Placed in Library, See No. LT-531/ 
62.] 

SI.. Clearaace 

465. Shri Sezhiyan: Will the Minis-
ter of Works, Housille aIld Supply bOl 
pleased to state: 

(a) whether statistics, accurate or 
approximate, are available with re-
gard to the number ot slums in the 
cities of Madras, Bombay, Calcutta 
and New Delhi in 1951, 1956 and 1961; 

(b) The Slum Clearance Scheme is 
far by Central Government for Ollum 
clearance in the four cities mentioned 
above; and 

(c) whether the amounts allotted 
were fully utilised for the purpose7 

The Minister of Works, 
. and Supply (Shri Mehr 

Khalllla): (a) No. 
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(b) The Slum Clearance Scheme ~ 

administered through the respective 
State Governments. According to the 
information received from them, 
Slum clearance/improvement pro-
jects costing Rs. 181 lakhs have so far 
been sanctioned in Madras, Rs. 467 
lakhs in Bombay, Rs. 224 lakhs in 
Calcutta and Rs. 276 lakhs in Delhi. 
The Central Government provide 
financial assistance to the extent of 
7.5 per cent of the approved cost of 
the Schemes and payment is made a. 
and when expenditure is incurred. 

(c) Information about the pxpen-
diture incurred On these schemes will 
be collected and laid on the Table (If 
the Sahha. 

Forms Press at Koratti 

"6 { Shri A, K. Gopalan: 
, Shri P. Kunhan: 

Will the Minister of Works, Housing 
and Supply be pleased to state: 

(a) when the construction of the 
Forms Press at Koratti (Kerala) will 
begin; and 

(b) what is the reason for the delay 
in the establishment Of this Press7 

The Minister of Works, 
and Supply (Shri Mehr 
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Chand 




